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(d) whether Government has approved such amendments?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI): (a) to (d) The Ministry has not received any information from
any State that have not implemented the provisions of the Motor Vehicles
(Amendment) Act, 2019. The Section 200 of the Motor vehicles Act, 1988 after the
Motor Vehicles (Amendment) Act, 2019, recently passed by the Parliament, read as-
"200 Composition of certain offences - (1) Any offence whether committed before
or after the commencement of this Act punishable under section 177, section 178,
section 179, section 180, section 181, section 182, sub-section (1) or sub-section (3)
or sub-section (4) of section 182A, section 182B, sub-section (1) or sub-section (2)
of section 183, section 184 only to the extent of use of handheld communication
devices, section 186, section 189, sub-section (2) of section 190, section 192, section
192A, section 194, section 194A, section 194B, section 194C, section 194D, section
194E, section 194F, section 196, section 198, may either before or after the institution
of the prosecution, be compounded by such officers or authorities and for such
amount as the State Government may, by notification in the Official Gazette, specify
in this behalf."

Construction of highways

125. DR. ASHOK BAJPAI: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the number and length of highways constructed, State-wise during last

five years; and

(b) the number and length of highways to be constructed, State-wise during

next five years;

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI): (a) and (b) The State-wise targets for construction of NHs
are fixed in the beginning of each financial year. Details of National Highways (NHs)

constructed, State-wise, during last five years are given in Statement.
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Statement

The State /UT-wise details of length of NHs constructed during
each of the last five years

Sl State/UT Length Constructed (in km.)

No. 2014-15  2015-16  2016-17  2017-18  2018-19
1 2 3 4 5 6 7
1. Andhra Pradesh 136 462 402 459 438
2. Arunachal Pradesh 88 &0 174 188 157
3. Assam 178 &7 165 302 323
4. Bihar 115 181 400 370 333
5. Chandigarh 1 0 0 0 0
6.  Chhattisgarh 307 327 483 522 397
7. Delhi 0 0 0 139 2
8  Goa 0 2 4 20 11
9. Gujarat 139 277 8 189 303
10. Haryana & 170 369 290 226
11.  Himachal Pradesh 34 100 72 134 157
12.  Jammu and Kashmir 57 34 3 162 9%
13.  Jharkhand 126 119 211 236 287
14. Karnataka 130 314 656 768 779
15.  Kerala 29 10 45 17 121
16. Madhya Pradesh 335 306 475 594 829
17.  Maharashtra 124 324 750 1,345 2,293
18.  Manipur 46 6 4 231 318
19. Meghalaya 88 50 6 48 13

20. Mizoram 5 15 88 43 59
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1 2 3 4 5 6 7
21.  Nagaland 13 25 4 0 k%
22.  Odisha 386 268 490 535 534
23.  Puducherry 14 2 8 17 12
24.  Punjab 115 154 384 357 209
25.  Rajasthan 853 1,063 1,125 1,075 728
26.  Sikkim 30 0 0 45 &
27.  Tamil Nadu 58 237 469 307 356
28. Telangana 171 222 113 161 370
29.  Tripura 18 0 9 8 41
30. Uttar Pradesh 542 669 584 694 882
31.  Uttarakhand 49 335 203 256 237
32.  West Bengal 138 203 386 222 127
33. Andaman and 0 0 0 21 6l

Nicobar Islands

ToTAL 4410 6061 8231 9829 10855

Implementation of highway projects

126. SHRI TIRUCHI SIVA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the timeline set by Government to implement the six-laning of NH-4 which

connects the city of Chennai to Ranipet; and

(b) the details of steps taken to implement the same?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI): (a) to (b) The status of implementation of 6-laning of NH-4

from Chennai to Ranipet is as under:



